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ORDER
There shall be Special Bench at New Delhi on 13.3.2019 llr 19.3.2010 to amend the marten‘fore Ms. Illa Mlllholm. Member (JudlClaJ) and Dr V.1<. Subbura}. Member (chhllicm).Bench shall comprise of

Sue nlBen at NCLT lVEw Delhi
1. Dr Deepu Mukesh, Member (Judicial)
2. Dr. vx. Suhhmi. Memhmrechniml)

Iisled b
111C 5p

The Commullon of Bench as per seclion 419 (3) of [he Companies Am. 2013
Dr. neeph Mukesh. Member (Judicial) 511a.” lirsr rake up lhe runners or the SpeclalBench and rhen allend the mxlters of her mm Single Bench.
This is in pmiul modilicalion of Order 01‘ Even number dated 1.1.2019 for 18.3 2019 K:19.3.2019only

This iesues e la. lhe apprmal ofHon-hle Preeldem. NCL 1'

(Shiv
Regiflnr, 1VCLT

Te1ephone: 24363451Cop) lo:
1. P s. [U [lcn’ble Presldcnl,Naulma1 Company Law Tribunal. New Delhi
2. Ilen’ble Members. NmmnaI Company Lew Tribunal
3 Officers rll‘Narrehal (‘ompany Law Tribunal,Pnnc1paI Bench. New Delhi/Kolkaleumbai’

Chennai/Ahmcdabad/AlImhad’BcngaIm/Cllandigarh’ GuwaJ-laIi/Hyderabnd.
4 PS to 1mm Scerelhry. (Sh (baneshwar Kumar Singh) Mlmsrry DfCorpumle Aime. NewDelhi.
5. NCLT w:b Slle' Notice Bomd.
5. The lhemule offhanercd Accounlams «\l'IndlzL 110. New- Delhi
7. The lnslituw 01' lllpan) Secrelaries ofIndia. [CSL House 22. Inslllunonal Area, LodhlRoad. New Delhl r | 10003
a, The lnslilmc rrl'clm Accountams Uflndla. ('MA Bhawall. 3 Institutional Ana, Lodhl Road.New Donn-110003
5 Coward: LawAd\iseL lis, Husanl Enclave, Palam Road. New D61h1-110057
10. Taxman Allicd Sen'iccé Lid. 59/32, New Ruhlzlk Road. Defl-li11. The All lmlia Reporter P\1 le,, 3H), '3' Block, Delhi Iligh Calm. New Delhi.11 Bar ('ounciL New Delhi/Mumhai.


